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(DT'L' 

Ld. Counsel wishes to withdraw the present petition in view of certain 

technical defects with the liberty to file the fresh one on the same cause of 

action. 

Dismissed as withdrawn. Liberty granted. 

(S. K. Mohapata) 	 (ma Maihotra) 
Member (T) 	 Member (J) 

(Sapna Ahatia) 


